IN THE NATIONAL COMPANY LAW TRIBUNAL, NEW DELHI
PRINCIPAL BENCH

(IB)-477(PB)/2017

IN THE MATTER OF:

Au Small Finance Bank Ltd. ....  Applicant/petitioner
Vs.
Prabhu Shanti Real Estate Pvt. Ltd. ....  Respondent

Order under Section 7 of Insolvency & Bankruptcy Code, 2016

Order delivered on 19.09.2018

Coram:
CHIEF JUSTICE (RTD.) M.M. KUMAR
Hon’ble President

Sh. S. K. MOHAPATRA,
Hon’ble Member (Technical)

For the Applicant/petitioner: Ms. Ekta Jhanji, Adv.

ORDER

CA-893(PB)/2018

Notice of the application to the Authorised Representative Mr. Manoj

Aggarwal and Interim Resolution Professional Mr. Abhishek Anand be issued
for 26.09.2018.

Process dasti. - -
ok e
(M.M.KUMAR)
PRESIDENT
—

_ S~
 (S. K. MOHAPATRA)
MEMBER (TECHNICAL)

19.09.2018
Aarti



